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Item No.27 O..A.No. 410/99
C.W.O0.A. 133/2004, 75/04 CW ccp 19/2005

23.11.2005

App: f¥ri Y.S. Lohit in O.A. No. 410/99

Res; r: S.P.Singh for Smt. Manjari Mishra in

410/99 -

Sri S.R. Yadav for Sri Rakesh Yadav counsel
for applicant in 0.A. No. 133/2004 and sri S.P.Singh
p o for Sri Yogesh Kesharwani for official respondents and

o Sri Y.S. Lohit for Respondent No. 8 in O.A.
= " N0.133/2004

Sri C.B. Verma for remaining respondents
éxcept Respondnet No.8 in 0.A. No.133/2004

None for applicant in 0.A. No. 75/2004 C.w.

CCp 19/2005 and sri S.P.Singh forSri Yogesh

Kesharwani for Official Respondents in 0.A.
| 75/2004

No.

Counsel for respondnts wants to file C.A. in
O.A. No.133/2004 and O.A. No. 75/2004. The same be
filed within 2 weeks . No further adjourment will be
given. R.A. thereafter may be filed within a weeksg.
List for admission/final hearing on 22.12.2005. Copy

of the order be made availaHéL to counsel for
respondents.

Copy of this order be pPlaced in all the connected
cases.

(s R Sl C_Mawﬁwaju)

N\ —Member (A) Member (J)
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